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Issue of commomerative stamps on tim 
birthday centenary of Chbatrabhati Shahu 

Muharaj of Solhapur 

765. SHRI G. R. MHAISEKAR: Will' the 
Minister of COMMUNICATIONS' be pleased 
to state: 

(a) whether it is a fact that thirty 
five Members of Parliament had .sub 
mitted an appeal to Government latt 
year requesting to issue commomera 
tive stamps on the birthday centenary 
of Chhatraphati Shahu Maharaj of 
Kelhapur and Gadge Maharaj both of 
whom were social reformers and whos* 
pioneer works in that field have their 
own place;  and 

(b) if so, what decision Government 
have taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) The appeal 
was received in August, 1978 for issue of 
commemorative stamp in honour of 
Chhatrapati Shahu Maharaj of Kolhapur. No 
such request was received for Gadge Maharaj. 

(b) The commemorative stamp on Rajarshi 
Shahu Chhatrapati was issued on 1st May, 
1979. The proposal in respect of Shri Gadge 
Maharaj will be placed before the Philatelic 
Advisory Committe for consideration in its 
next meeting. 

Complaints against the Jain Cooperative  
Bank  Daryaganj,  New  Delhi 

766. DR. M. M. S. SIDDHU: Will the 
Minister of AGRICULTURE be pleas, ed to 
state: 

(a) whether the Registrar, Delhi Co-
operative Societies, Delhi has received 
complaints against the Jain Cooperative Bank 
Daryaganj, New Delhi for indulging in 
malpractices such as unauthorised hurried 
payment of Rs. 2,50,000/- by making 
overdraft on Lne Central Bank of India to 
bogus building contractors; continuance of the 
management of the Bank by a few directors 
even after a vote of no-confid- 


